OFFICE OF THE DISTRICT & SESSIONS JUDGE (HQs)

ORDER

: DELHI

The following transfers & postings are hereby made in

official exigency Wwith effect from

06.01.2020:-
2M0, 0000 A From L N =
1 Ms. Hemlata Sehgal | PA in the court of Ms. Anju Baja) | PA in the court of Ms. Anju Baja)
E C: 3445 | Chandna, District Judge | Chandna, District Judge
i | (Commercial Court), East, KKD, | (Commercial Court) ,New Delhi,
. ! New Delhi. | District, PHC, New Delhi I
2 { Sh, Surender Kumar | PA in the Mediation Centre, | PA the court of Sh. Rajneesh
Sethi North-West, Rohini Court, Delhi. | Kumar Gupta, District Judge
‘ EC: 65108821) (Commercial Court), -02, Central,
—— e THC, Delhi.
3 Sh. Jitendra Pratap | Sr. PA in the court Sh. Paramjit | Sr. PA in the Mediation Centre,
! 33"’3232 Singh, PO MACT, South-West | North-West, Rohini Courts, Delnt.
| - Dwarka, Delhi.
# agwa'\::afeﬂder Singh | Sr. PA in the court of Judge In- [ PA in the court of Sh. Viney
EC: glhartg% Meglat:‘:‘:n anfre, South- | Kumar K:]e:nnca, ?ii—)t;d SJUdt%e
: est, Dwarka, New Delhi (Commercial Court)- outh,
I; B e ik Saket, New Delhi
| ] Sh. Vivek Kumar PA in the Office Pool, New Delhi | PA the court of Sh. Gurvinder Pal
| Pandey District, PHC, New Delhi. Singh, District Judge (Commercial
: EC: 74031721 Court), -02, New Delhi District,
: PHC, Delhi.
6 Ms. Ranjana Sharma | PA in the court of Sh. M.C. Gupta, | PA in the court of Sh. Mahesh
EC: 3078 Judge, Family Court, North-West, Chander Gupta, District Judge
Rohini, Delhi. (on diverted (Commercial Court), -03, Central,
capacity) THC, Delhi. :
7 Ms. Richa Guglani PA in the Office Pool, South-East, | PA in the court of Ms. Raj Rani |
EC : 53574196 Saket, Delhi. Mittra, District Judge (Commercial i
Court), -02 South-East, Saket, |
S Delhi Ai
8 Ms. Renu Bala Sr. PA in the Office Pool, Central | Sr. PA in the court of Ms. Nisha |
Tagger District, THC, Deihi. Saxena, District Judge |
EC: 3214 (Commercial Court), -04, Central,
THC, Delhi |
9 Sh. Neeraj Dhingra Sr. PA in the Office Pool, Central | PA in the court of Sh. Ashwan
EC: 3501 District, THC, Delhi. Kumar Sarpal, District Judge
(Commercial Court), -05, Central,
| THC, Delhi |
|10 Sh. Gulshan Popli PA in the court of Sh. Sanjay | PA in the court of Sh. San*ay\
EC:3268 Sharma-1, AS)-5, Sahadara | Sharma-1, Ld. District Judge
District, KKD, Delhi. (Commerciai Court), -East, KKD, |
Delhi.
11 Sh. Rajeev Bisht PA in the court of Sh. Narinder | PA in the court of Sh. Narmder1
EC: 13101 Kumar, ADJ-8, West, THC, Delhi Kumar, District Judge
l (Commercial Court), -03, New |
-4 ‘ Delhi, PHC, New Delhi |
| 12 Ms. Sapna Sharma PA in the Court of Sh. Atul Kumar | PA in the court of Sh. Atul Kumar |
‘ EC: 48406502 Garg, POLC, RACC, New Delhi | Garg, PO (MACT), South, Saket,
| " Delhi
13 Sh. Ram Singh PA In the court of Sh. Gurdeep PA in the court of Sh. Gurdeep |
1 EC: 27706887 Singh, AS)-1 (POCS0), Sahadara, Singh, District Judge (Commercial
' KKD, Delhi Court), -02, West, THC, Delhi
Ma Sh. Atul Kumar PA in the court of Sh. Manmohan PA in the court of Sh.Man Mohan
: EC: 3050/ Sharma, ASJ (Spl.FTC-1) East, Sharma, District Judge
! 25422658 KKD, Delhi. ' (Commercial Court), -06, Central,
! | THC, Deihi {
15 | Ms. Roma Singh Sr PA in the Office Pool, East | Sr. PA in the court of Sh. Sanjeev |
EC: 3289/ District, KKD, Delhi. | Kumar- -1, AS) (Spl.FTC) East KKD,
99838616) | Delhi.
16 | sh. Amit Makhija Sr. PA In the court of Sh. Sanjeev | PA in the court of Sh. San]E“-"
EC: 3428 Aggarwal, AS]-2, North, Rohini, Aggarwal, Spl. Judge (PC Act
Delhi. (CBI)-02, Rouse Avenue Cou™
L ke = Complex, Delhi. E— 7




1090

Ms. Rajani Dutta

&, Ramesh Chand

| Garg, AS)-2 / Spl Judge

pA in the court of Sh. Deepak
(NDPS),

North-west, Rohini, Delni

sr, PA In the Office vﬁ—cj-r)T,’Rouse

Sr. PA in the court

VEA_' in ‘tﬁe_gonﬁ?t_af_ sh. Dee
Garg, Ld. Judge, Famdyl Co
North-west, Rohint, Delhi

diverted capacity

Bhatia, Sp!- Judge

pak
urt,
(on

o’f“ﬁ?’ﬁw |
(PC Act) (CBIL,
Court Complex, |

—_ . L
—

Courts, Delhi.

18
| EC. 3379 | Avenue Court Complex, Deln 03, Rouse Avenue
| | Delbl o e
) - . mar
19 , Ms. Gayatri Sr. PA In the Vacant Court | PA in the court Ef SA}ZIt)AHEEBIl)J-M
Bejyipuram EC: | previously presided Over by Sh. Spl. Judge (P Court Complex’
3366 | Raj Kumar Chauhan, Spl. Judge | Rouse Avenue Cou &
T 1(PC)ACT, CBI, RACC, Delhl " |Dehi____——aganer]
20 Ms. Sonia Jain TS, pA in the Office Pool, East, | ST PA in the court of S ManﬁJ
EC: 3327 / KKD, Delhi. Kumar, ASJ-01 (POCSO), North-
o 10926923 East, KKD, Delhi o |
21 Ms. Precty Walla | PA in the Office Pool, East, KKD, | PA in the court of Sunil Chaudhary
EC: 19265267 Delhi. special Judge (NDPS), North-East,
L G KKD, Delhi. -
R ___._-L-.___—————'——"__'_T
22 Sh. Kripal Singh Sr. PA in the court previously PA in the court of Sh. Anil Kumar,
| Sajwan presided over by Ms. Illa Rawat, | PO, Labour Court, RACC, New |
EC: 3422 Spl. Judge (PC Act) (CBI)-20 | Delhi :
P..Z.j.. s RACC, New Delhi. —
g: Narendra Sr. PA in the court of Sh. Manish | Sr. PA in the Mediation Centre |
«"srma Yaduvanshi, Ld. AD]-11, Central District, East, KKD, Delhi ;
EC: 82326232 District, THC, Delhi. |
gy AT e AT AT
Eé: ggnia Dhall PA In the court of Sh. Parveen | PA in the court of Sh. Parveen |
| 54 Singh, AS)-1, (POCSO) North- | Singh, AS)-03, New Delhi District,
East. KKD, Delhi PHC, New Delhi
"25 | Ms. Chanchal S i ' —
higl 1L . PA in the Office Pool, Rouse | PA in the court of Sh. Harish
| i oL L8 Avenue Court Complex, Delhi Kumar, Spl. Judge (PC Act) (CBI)- |
‘ . . 20, Rouse Avenue Court Complex,
26 | Ms. Preeti Sha PA h e
ag rma in the court of Sh. Hasan | PA in the court of Sh. Rakesh
EC: 60251137 Anzar, ADJ-10, West, THC, Delhi. Kumar-Iv ASJ-02 Spl. Judge
e (NDPS), North-West, Rohini, Delhi |
EC" S;t;;egnSd4e66Kumar PA in _the Office Pool, West | PA in the court of Ms. SugandrE_'
: District, THC, Delhi, Aggarwal, ASJ-01 (POCSO), West
: ‘ District, THC, Delhi.
:28- lgig..!;llldoh; Puri PA in the court of Ms, Kiran | PA in the court of Ms. Kiran
: Gupta, ADI-3, North, Rohini, | Gupta, ASJ-3, North-West, Rohin),
Delhi Delhi |
29 Sh. Ravinder Kumar | PA In the court of Sh. Vishal [ PA in the court of Sh. Vish'f
EC: 66240059 Singh, ADJ-6, Central District, | Singh, ASJ-03, West District, THC ‘
THC, Delhi. Delhi i
e | |
30 Ms. Babita PA in the court of Sh. Sunil | PA in the court of Sh. Sunil
! EC: 93814370 Beniwal, ADJ-02, Central, THC, | Beniwal Spl. Judge, (NDPS) West
Delhi. THC, Delhi '
|31 |sh Diwakar Ginha | PA in the Office Pool, Central | PA in court of Sh. Naveen Kumar
EC: 56886574 District, THC, Delhi. Kashyap, AS]-04, Central District
A ezl MR L THC, Delhi. '
32 Ms_ Bharti Budhiraja | PA in the Office Pool, East, KKD, | PA in the court of Sh. Vi umar |
: ’ ' ' . Vijay Kumar |
EC: 13758 Delhi. Jha, ADJ-02, East, KKD,'1 Dyelh:
33 | Ms. Sunita Dua Sr. PA in the court of Sh, Manish | Sr. PA in the Mediation Centre
EC: 3297 vaduvanshi, Ld. AD)-11, Central | District, East, KKD, Delhi '
District, THC, Delhi.
| 34| sh. Chirag Rajput PA in the court of previously | PA with Sh. Sanjeev Jain, OSD, |
EC: 17927681/ presided over by Sh. Sanjeev | National Legal Service Authority, |
, Jain, District Judge (Commercial 12/11  Jam  Nagar  House,
Court), New Delhi District, New ??ggjlalhan Road, New Delhi-
| Delhi. (on diverted capacity)
| 45 [ Ms. Renu Thakran | Sr. PA In the Vacant Court of ASJ- "5 PA in the court of Ms. Seems
| EC. 3287 01 (POCSO), North District, | Maini, District Judge (Commerca
Rohini Courts, Delhi. | Court), North pistrict, Rohin;,



. Rt i - - ;
fChana Bhareja | Sr. PA in the Vacant Court of ASJ- | Sr, PA in the court of Ms. Nivedita

EC: 13 ‘ ;

785 01, West District, THC, Delhi. . Anil  Sharma, District Judge ;
| (Commercial Court), Shahdara
| District, Karkardooma Courts,

37 S B e e | Delhi,
- | ECs 30;;-'9“ Karan  PA in the court of Sh. Laxmi Kant | PA in the Office Pool, Central

Gaur, District Judge (Commercial | District, THC, Delhi.

e e | Co , . .
38 | Sh. Raked Kiee urt), North-East, KKD, Delhi |
f

B 34t ' PD/_\ In the Office Pool, Central | PA in the court of Sh. Laxmi Kant
Istrict, THC, Delhi. | Gaur, District Judge (Commercial
| Court), North-East, KKD, Delhi.

!
———
|

39 Ms. Neeﬁg Bhatia

: [ PAin the court Sh P CPA | i
EC: . Puneet | PA in the Office Pool, South West,
' 3031743924810 Nagpal, MM-7, west District, | Dwarka, Delhi.
-—iamnd ____| THC, Delhi,
_ Ma'nral ra Singh | PA in the court of Sh. Rakesh Syal, | PA in the Office Pool West District, 1
EC:3319 ASJ-3, New Delhi District, PHC, Court | THC, Delhi.
Delhi
41 ' Ms. Sweety B e
| Ec: 3‘2"’588635 PA in the Court of Sh. Harish | PA in the Office Pool, North
_ Kumar,  AS]-3,  North-West, | District, Rohini, Delhi.

District, Rohini, New Delhi, |

42 _Lﬁ‘""‘“_“_‘——
Eé: gﬂj!rcr;';tgggglatﬁ PA in the Court of Sh.  Sunil | PA in the Office Pool, North
, | . Kumar, CMM, North-West, | District, Rohini, Delhi.

! District, Rohini, New Delhi.

| Sh. Pradeep Kumar | Sr. PA in th [ | ‘ |
' _ . € court of Sh. Ashish | Sr. PA in the Office Pool, Central |
| ' EC: 3252/60567471 | Kumar Meena, MM-2, South- | District, THC, Delhi. ‘
! West, Dwarka, Delhi. ;

|

The Posting & Transfer order no 89230 330/Ad i
. - mn.I/P&T/2019 dated 16.12.2019 in respect of Ms. Hemlata
W /o Sh. Sudhish Kumar, EC 15440651 mentioned at Sr. no. 04 be treated as cancelled. P

Note: Non-compliance of the transfer orders imme
] | diately/proceed on leave shall be considered deliberate
insubordination and the official shall be placed under suspension and disciplinary action shall be taken against

the officials, as per rules. “
Gl
L]

GIRISH KATHPALI
DISTRICT & SESSIONS JUDGE (HQs)

75> DELHI
044 - 294 I
No. /Admn-1/P&T/2019 Dated, Delhi th 86 Jin
I the : 7““

Copy forwarded for information and necessary action to: -

1. The Ld. District & Sessions Judge, West / NDD / South / South-East / East / North-East /
Shahdara / North / North-West / South-West / RACC, Delhi, New Delhi.

The Principal Judge (HQs), Family Court, Dwarka, New Delhi.

Sh. Sanjeev Jain, Ld. OSD, NLSA, New Delhi.

The Ld. Officer In-charges, Accounts Branch, Central / West / NDD / South / South-East / East /
North-East / Shahdara / North / North-West / South-West / RACC, Delhi, New Delhi.

The Personal Office of Ld. District & Sessions Judge (HQs), Delhi.

The Officer/Officials concerned.

The AO(J), Administration Branch-I, Central / West / NDD / South / SoutthaL_:.t / East / North-
East / Shahdara / North / North-West / South-West / RACC, Delhi, New Delhi, with the request to
submit the compliance report of the aforesaid order within a week. ‘

8. The dealing Ofﬂzials (Personal File / Leave) in Administration Branch-I, Central District, Tis Hazar!
Courts, Delhi. - '

9. The dealing Official, ACR, Cell, Central, Tis Hr?zacri (ioulrt_f_hléelgglhi

10. The dealing official, Layers, Computer Branch, Lentral, : i .

11. PRO/APRO, Central / West / NDD / South / South-East / East / North-East / Shahdara / North /
North-West / South-West / RACC, Delhi, Ne»\f Delhi.

12. Web-site Committee, Tis Hazari Courts, Delhi.

g =i

NO»

[

WW’”
BalbirSingh Shalar

Administrative Officer(Judicial)

i istri Sessions, Judge (HQs)
Office of the District & Ly



